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PREFACE

This publication contains a brief resume’ of work done by
Lok Sabha during the Fifteenth Session of Fifth Lok Sabha,

1976.

NEew DeLHI; S. L. SHAKDHER,
February 23, 1976. Secretary-General.
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RESUME’' OF WORK DONE BY LOK SABHA DURING THE FIFTEENTH
SESSION OF FIFTH LOK SABHA—JANUARY-FEBRUARY, 1976.

1. DURATION OF SESSION

Date of commencement . . " . . « sth January, 1976

Dat: of adjoarnm:nt sine die . . . . 6th February, 1976

Date of prorogation . . . « 9th February, 1976

Nuomber of days of sittings . . . . 22

Number of hoars of sittings . . . . 135 hours ard 15 mirttes
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14.

SUMMARY

Bills pending at the end of the last session .
Bills introduced . . . . . .
Bills opposed at introduction stage . . e . . .

Bills passéd by Rajya Sabha and laid on the Table . . .

Bills returned by Rajya Ssbha with amercdmerts ard lgid on the
Table .

. . . . . - . .

Bills passed . . . . . . . . .
Bills negatived . . . . . . . . .
Bills withdrawn . . . . . . . . .
Bills part-discussed . . . . . . . .

Motions for acjournment of cdebate on Bills adcpted . . .
Bills refcrred to Selcct Cemmittee . . . . .
Bills referred to Joint Committee . . . . . .

Bills originating in and referred to Joirt Committee by Rajya Sabha
in respect of which motions for corcurrerce was acopted by

Lok Sabha . . . . . . . .
Bills pending at the end of tke session vide Para No.2645 of Lok
Sabha Bulletin Part II, deted 11-2-1976 . . .

10

34
Nil

Nil
Nil
Nil
Nil

Nil
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SUMMARY
Bills pending at the end of the last session
Bills introduged

. . .

Debate adjourned
Bills withdrawn

Part discussed

Bills pending at the 'end of the Sessjon vide Pll.‘l No. 2545 of Bulletin—Part I;

dated the 11th February, 1976.

CrTTTIE B

L]

210

Nil

316



3. CALLING ATIENTION STATEMENT

Brief subject Name of the Member . Name of the Minister Time
who called attention taken
Date of statement

HM
Reported accident on 28-1-1976 Sardar Swaran Sirgh  Shei K. C. Pamt o0—08
in Bellampali mine of the  Sokhi. §

_Sin i collieries, resultin -2-1976
" in the death of § miners.  © 2

4. DIVISIONS

Number of Divisions held . . R . . . . 25




5. FINANCIAL BUSINESS

Subject Date of Date of Time taken
presentation  discussion
() Railway Budget
Suppl Demands for Gr of 6 Dis d Suppl De H' Lg'
upplementary or Grants in respect 12-1-76 15-1-7 iscussicn ard votirg on Supplementary - I 3
Budget (Railways) for 1975-76 mands for Grants (Railwsyz)
() General Budget
Demands for Excess Grants in respect of Budget 9-1-76 15-1-76 Discussion and vetirg en Demands for Excess o
(General) 1973-74 Grants (Gereral) 4
Supplementary Demands for Grants in respect of 9-1-76 15-1-76 Discussion and veting on Supplementary De- o
(General) for 1975-76 ! mands for Grants (Gencra‘ﬁ e
(i) Budget in respect of the State of Nagaland
Supplementary Demands for Grants in respect of 23-1-76 27-1-76 Discussion and veting on  Supplemertary o o1
the State of Nagalard for 1975-76 Demands for Grants (Nagalarcd)
(iv) Budget in respect of the Union Territory of Pondicherry
uﬁlementary Demands for Grants in respect of 23-1-76 27-1-76 Discussion and voting cn  Supplemertary c o9

¢ Union Territory of Pondicherry for 1975-76 Demands for Grants (Perdicherry)

-

S1



16

6. LEAVE OF ABSENCE

8L Name of Member Period for which Date when
No leave granted leave granted
1. Shri R. R. Sharma . 2I-7-75§ to 7-8-7§ '1
2, Shri Mahadeepsk Singh Shakya . 21-7-75to0 7-8-75 and
§-1-76 to 5-2-76
3. Sbri Jyotirmoy Bosu Deo.
Shri Hukam Chand Kachwai . 2I-7-75to 7-8-7§
Shri Mukhtiar Singh Malik . 21-7-75 to 7-8-75 and
§-1-76 to 5-2-76
6. Shri Bhagirath Bhanwar . Do,
7. Shri Madbu Limaye . Do.
8. Shri Atal Bihari Vajpayee Do, [
9. Dr. Laxminarayan Pandeya Do.
70. Shrimati V. R. Scindia Do.
71, Shri Rasiklal Parikh §-1-76 10 §-2-76 T
g2, Shri Sharad Yadav . 21-7-7510 7-B-75 and L 25-1-76
§-1-76 10 5-2-76
13, Shri Morerji R. Desai . §-B-75to 7-8-75 and
§-1-76 t0 §-2-76
14. Shri A, K. Gopalan 5-1-76 10 5-2-76
15. Shri Madhu Dardavate . 5-8-75t0 7-8-75 and
. 5-1-76 L0 5-2-76
16, Shri Ram Dhan Do.
17. Shri s}zyamnandan Mishra Do.
18, Shri Robin Sen 5-1-76 t0 §5-2-76
19, Shri Phool Chand Verma Do.
20. Shri Jagannethrao Joshi Do, u
21, Shri Piloo Mody . 21-7-75to 7-8-75 and
5-1-76 to §-2-76 J
22, Shri Samar Guha . 5-8-75t0 7-8-75 and §=2-76

5-1~76 to 5-2-76
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7. MOTIONS -
(i) Motions for Election of Speaker

Sl Brief Subject Un&r Proposer Secorder Date of Decision of
1)

No. discussion the House
1. Choosing Shri B. R. 7 Shrimati Shri K. Raghu- -1-76 Acopted.
Bhagat as the Spesker Indits Ramaizh & 17 P
of Lok Sabha Gandhi
2. Choosing Shri 7 Shri Shri Digvijaya  s-1-76 Not put 10
Jagannathrao Joshi Prasannbhai Norain Singh 1 vnte":: view
as the Speaker ot Mebhta of motion
Lok Sebha at 1) havirg
been adop-
ted,

(ii) Motion under Rule 388 for Suspension of Rule

Bricf Subject Member Dateon Time Remarks
whjch taken }
motion
moved
TTTHOM.

Suspension of sub-rule (2) of rule Shri Om Mchta 5-2-76 0=01 Adopted
331B in its application to the
mution for extension of the term
of office of the pregent members
of the Committec on the Welfare
of the Scheduled Castes and
Scheduled Tribes

8. OATH OR AFFIRMATION

Name Constituency  State l..ans'n'gfe of  Date
oa
affirmation

Shri S. K. Rai . Sikkim Sikkim Hindi (oath) 5-1-76
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‘9. OBITUARY REFERENCES

Sl Name and particulars of Date of Dateon Time Remarksy
No. Membership deatia which taken
reference
made
H. M.

\/ghrl K. l(amat..],uttung Member

1
4 of Lok 5a 2-10-75 5-1-76
Shri K. R. Achar, Mcmber ol

the Second Lok Sabha, 22-8-75 5-1-76
Dr. V., Subramaniam. Member
of the Constituent Assembly .  18-10-7§ 5-1-76

4. Prof, K, K Bhattacharys. Member
'}L‘ fthe Provisionul Parliament .  25-10-75 5-1-76

sy’ Shri Mathew Maniyangadan,
Member of the Second and

Third Lok Sabha . I4-11-75 5-1-76 '
\/Sardar Teju  Singh Akarpuri, |

y O

Member of the First Lok Sabha  20-11-75 5-1-76

7. Shrj B. Shiva Rap, Member of
Constituent Assembly,
Provisional Parliament and

the Firsgt Lok Sabha . . I5-12-7% §-1-76 J

8. Sjiri Vishnu Ghanshyam Deshpande
Member of the Firsgt Lok Sabka 7-12-75 7-1-76 0—oI

9. Gigni Gurmukh Singh Musufir,
ember of the Constituent
Assembly, Provisional Pailia-

ment, First Secornd and Third

Lok Sabha : . I8-1-76  19-1-76 0—02
hri Chandramani Kalo, mc mber
of the Second Lok Swbha 26-y-75 2-3-76 0—01

it. hii Shankar Gauds Veerangauda
Patil, Member of the irst
Lok Sabha . . 2-3-76 6-2-76 0—01

10, PAPERS LAID ON THE TABLE
(i) By Government . . . . . . . 830
{ii) By Private Member ) . . . . . . Nil
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13. QUESTIONS

¢i) STARRED
Number of Questions put down in . . . . .
Questiun Lists for Oral Answers . . . . 346
Numbzr of Questions omlly answered . . R . 161

(ii) UNSTARRED

Number of Questions put dowo in Questicn Lists for wiitten answers e

aund written answers furnigshed . . . 1782

14. RESIGNATION BY SPEAKER

Name of Speaker r Dere of Date of
resignation anpouncement
in the House

Dr, G, S, Dhillon | . . . . I-12-14 §-1-1976
(7 AKB

*Includes s Starred Questions transferred from one Ministry to anothes.

. 18 Unstarred Quesiions transferrca from one Mimstry to enoth:1,  Also
Indﬂ?:]:;du 185 Starred Questions which were nut reached in the Housc for oral
answer and replies to which wer: 1aid on the table as in the case of Unstarred

Questions, .
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17. STATEMENTS BY MINISTFRS
(1) Suo-moto STATEMINTS MADE/LAID UNDER RULE 372

Sl Subject Name of Minister Date Time
No. taken !
I 2 3 4 5
H. M.
1 Accident in the Chasnala coal Shri Chandrajit Yadav 6-1-76 ' 010
mines ncar Dhar bad. 15176 00§

2 Cancrllstion of sitting of Lok Shri K. Raghu Ramaish ' 6-1-76 o' 01
Subha on the 13th January,
1076.

vg"f Government  Busiress for the Shri K. Raghu Ramaiah. 9-1-76 004
week commencing the 12tk
January, 1976.

4 Tragic helicopter accident in  Shri Keshev De¢ Malaviya  12-1-76 004
the Bombay High involving -
the death of five persons.

*5  Patna floods . Shri Jagjivan Ram 16-1-76 o'o1

6 Governmert Business for the Shri K. Raghu Ramaiah 16-1-76 003
p week commencing the 19th

M Januery, 1976.

7 Re-structuring of news agencies.  Shri Vidya Charan Shukla  21-1-76 o'o7

2-2-76 ©'04

3 Government Business for the Shri K. Raghu Ramaish 23-1-76 0'04
v Week commencing the 27th
January, 1976.’

o Visit of Minister of External Shri Y. B. Chavan 27-1-76 004
Affairs to Nepal.

#y0 Compensation for properties of Shri Bipin Pal Dass 29-1-76 0'01
10 GO oion nationals Jeft behind in P ?
Uganda.

11 Governmenrt  Business  for  Shri K. Raghu Rameish  30-1-76 007
the week commencing ¢he 2nd
v February. 1976.

12 Appointment of a Commission  Shri Om Mehta 3-2-76 o'o1
of Inquiry to inquire into
certain sllegariors  against
the former Chief Mipister
and some Ministers of Tamil
Nadu Governmert,

#Statements were laid on the Table.
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b 2 3 4 5
HM.
13 Flmiﬂ?e of sitting of Lok Sabha Shri K. Raghu Ramaiah  4-2-76 0.0l

6th Pebruary, 1976
tor transaction of Governmert

business.
14 Fallin the prices of natural Shri Vishwarath Fratap 5-2-76 o' 03
rubber, Singh
13 Recognition of the MPLA Go- Shyi Y. B. Chavan 6-2-76 ©-0§
vernment in Angola.
(ii) Matier under Rule 377
Subject Name of Minister who  Date  Time
Member who made the taken
raised the statement
matter
H. M.
Dcarness allowance to Centrsl  Shri§. M. Shrimati ~ 6-2-76 o-0§

Government employees and Banerjee Sushila Rohatgi

pensioners.
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15. STATEMENT SHOWING TIME TAKEN ON VARIOUS; KINDS OF
BUSINESS

Business Time  Percentage to
th::;eont:ﬂtim
H. M.
BILLS—

(a) Government Bills . . . . . *74 47 55’3

(b) Private Member’s Bills . . . 4 32 33
BUDGETS—

@) Railway Budget . . . . . 1 36 13

(b) General Budget . . v e . . I 3s 12

(c) Budgetsin respect of States/Union territory under

President’s rule « e e o 10 | o1
DISCUSSIONS—

Short Duration Discussions (Rule 193) . \ 9 20 69
PRESIDENT'S ADIRESS, . . . . . 15 15 I3
QUESTIONS .. ... 15 40 16
RESOLUTIONS—

(a) Government Resolutions . . . . . I 41 1-3

(b) Statutory Resolutions . . . . . .

(c) Private Members' Resolutiors . . . . 5 oo 37
STATEMENTS (Rules 37z and 377) . . . . 1 o9 o9

OTHER MATTERS, suct as Calling attention notices,
motion forthe election of Speaker, motions for suspension
of Rules, Papers laid or the Table, Questionsof Prw:kge,
Obituary References, Points of Orders,ctc. . 4 30 3'3

ToTAL . . . 135 15 100°0

#Joint discussion took place on Statutory Resolutions gw Statement Np, 15(ii)
and motions for considetation of the connected Government Bills (Vide Statement No, 2(1)
S.Nos, 13,14,21, 26,27,30,31t033 and 41) Timetaken on joint discussion has been shown
under Government Bills,





